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found adulterated and 8499 prosecution 

cases were launched in the courts during 

the same year. 

The commodity-wise percentage of adul- 

teration during the year is given in the en- 

closed statement 

Statement 

Commodity-wise percentage of adulteration detected in various articles of food during the ear 
1987. 

 

J. Alcoholic beverages   . . . . . . .  11.7 
2. Non-alcoholic beverages     . . . . . . .  12.6 

3. Spices & condiments          . . . . .  3.6 
4.   
5. Tee,coffee, Coco, & Chicory      . . . . .  2. I 
6.  34.5 

7. Butter, ghee, ice Cresm & other milk products 13.6 
8. Edible oils, fats & Vanaspati         . . . .  9.8 
9. Cereals, cereal products & pulses . . . . . .  •        •        .          6.3 

10

. 
Fruit products            ..........................................................  4.2 

11

. 
Other misc. food products            . . . .  12.1 

 

Instation   of   cray      X-MP|14   Super 

computers in States 

1783.  SHRI   SURESH   PACHOURI: 

Will the PRIME MINISTER be pleased 

to refer to answer to  Unstarred Question 

175 given in the Rajya Sabha on the 25h 

April, 1989 and state: 

(a) whether any Cray X-MP super com- 

puters like the one installed at Delhi re- 

cently are being planned in other States 

also; 

(b) whether the areas where such com- 

pukers are proposed to be installed have 

since  been  identied;  and 

(c)   if  so,  the  details  thereof? 

THE MINISTER OF STATE IN THE 

MINISTRY OF SCIENCE AND TECH- 

NOLOGY & THE MINISTER OF STATE 

IN THE DEPARTMENTS OF OCEAN 

DEVELOPMENT, ATOMIC ENERGY 

ELECTRONICS AND SPACE (SHRI 

K. R. NARAYANAN): (a) to (c) The 

procurement of one Super Computer com- 

parable to Cray X-MP|14 is visualised 

for Indian Institute of Science, Bangalore. 

Apart from this, at present there is no pro- 

posal with Department of Electronics for 

the acquisition of a Super Computer Cray 

X-MP|14 or comparable for any other 

Centre in the country.  


